IN THE HIGH COURT OF

ORISSA, CUTTACK
Institution of Applications for issue of Certified
Copies.
Report on :05-06-2025
| Date

05.06.2025

Dealing

Section

Seat

Order
CRLMC- Dtd. (Seat
1 45667/2025/05.06.2025 1933/2025 B. DAS 5025 No-)
06-03
Order
CRLMC- Dtd. (Seat
2 45668/2025/05.06.2025 1877/2025 P. SWAIN 2025 No-)
06-03
Order
CRLMC- PRANAYA Dtd. (Seat
3 45669/2025/05.06.2025 1934/2025 |SWAIN 5025 No-)
06-03
Order
CRLMC- B. B. N. Dtd. CRIMINAL (Seat
4 45670/2025|105.06.2025 1912/2025 |DHIR 2025- MISC No-3)
06-03
Order
COURT
CRLMC- Dtd. (Seat
5 45671/2025/05.06.2025 1891/2025 P. L. MISHRA ?i. 2025- No-3)
06-03
Order
COURT
ABLAPL- Dtd. (Seat
6 45672/2025/05.06.2025 6114/2025 ANITA SAHOO TZ. 2025- No-3)
06-04
Order
COURT (Seat
ABLAPL- JYOTI Dtd.
7 45676/2025/05.06.2025 6109/2025 |PRAKASH KAR NO. 5025- BAIL-2 No-
14 18)
06-04
Order
COURT (Seat
ABLAPL- BIJAY KUMAR Dtd.
8 45677/2025/05.06.2025 6106/2025 |BEHERA TZ. 2025- Tg;
06-04
Order
COURT
ABLAPL- SESHADEV Dtd. (Seat
9 45678/2025/05.06.2025 6108/2025 |[BISWAL NO. 5025- BAIL-1 No-3)
14
06-04
Order
COURT
ABLAPL- Dtd. (Seat
10 |45679/202505.06.2025 6117/2025 R C MOHARANA $2. 2025 No-3)




COURT

Order

ABLAPL- Dtd. (Seat
11 ]45680/2025(05.06.2025 6108/2025 S. K. BEHERA Ti. 2025 BAIL-1 No-3)
06-04
Order
COURT
ABLAPL- Dtd. _ (Seat
12 145681/2025(05.06.2025 6103/2025 GANESH SAHOO ?2. 2025- BAIL-1 No-2)
06-04
ABLAPL- COURT giier (Seat
13 145682/2025|05.06.2025 6113/2025 T. R. DAS Ti. 2025 BAIL-2 Tg;
06-04
ABLAPL- COURT giger (Seat
14 |45683/202505.06.2025 [ /17 50, [B- DAS TZ. 09— Tg;
06-04
ABLAPL- COURT giier (Seat
15 |45684/2025|05.06.2025 6101/2025 MADAN DAS Ti. 2025 Tg;
06-25
ABLAPL- COURT gijer (Seat
16 |45685/202505.06.2025 [o, "0 . |S. K. BEHERA Tz. 09— Tg;
06-04
Order
COURT (Seat
ABLAPL-  |SESHADEV Dtd.
17 145686/2025|05.06.2025 6208/2025 |BISWAL Ti. 5025 Tg;
07-29
ABLAPL- COURT gi:er (Seat
18 145693/2025|05.06.2025 6110/2025 M R SAHOO TZ. 2025- Tg;
06-04
Order
(Seat
CMP- COURT |Dtd.
19 145694/2025|05.06.2025 832/2025 G JAYSINGH NO. 8 12025- Tg;
07-23
Order
WP (C) - COURT |Dtd. WRIT (Seat
20 |45696/2025(05.06.2025 |[Z(07 S K BEHERA 0. 8 b02s-  |omancH-1 Ieca
06-04
Order
WP (C) - COURT |Dtd. (Seat
21 |45697/2025/05.06.2025 15647/2025 S K BEHERA NO. 8 12025- No-4)
06-04
WP (C) - COURT gijer WRIT (Seat
22 145698/2025/05.06.2025 11484/2025 H K MOHANTA NO. 9999- BRANCH-4 No-
25 37)
12-31
S~ COURT gijer (Seat
23 145699/2025/05.06.2025 15693/2025 M BEHERA gg. 5025- 23;
06-23
WP (C) — COURT |Order (Seat
24 145700/2025/05.06.2025 15659/2025 J P KAR NO. Dtd. No-
25 |2025- 37)




06-04

Order
COURT (Seat
WP (C) - DEEPAK KU Dtd. WRIT
25 [45701/202505.06.2025 |10 000 |oatn NO.  losoo-  lmmanchog [NO
25 16)
12-31
A COURT giier (Seat
26 145702/2025|05.06.2025 930/2025 |B DRS gg. 2025 ?Z;
06-30
Order
COURT
WP (C) - DEEPAK KU Dtd. WRIT (Seat
27 145703/2025105.06.2025 11,954 /5025 |sany NO- 19999-  |BRANCH-7 |No-5)
25
12-31
Order
COURT (Seat
WP (C) - DEEPAK KU Dtd. WRIT ©
28 |45704/2025(05.06.2025 |1 ot oo |one NO.  LoSel lamanches [NO
25 32)
07-07
P (C) - COURT giier (Seat
29 |45705/2025(05.06.2025 |1 0" 0, |B K DAS gg. 026 22;
06-04
WP (C) - COURT giier giiECH (Seat
30 |45706/2025(05.06.2025 |00 0 M BEHERA gg. 095 (DIVISION Tig)
06-03  |BENCH-2)
WP (C) - COURT giger WRIT (Seat
31 |45707/202505.06.2025 |/ 2l7, 0 |T K NAYAK gg. 2025 |BRANCH-4 T?;
06-04
Order
COURT
WP (C) - PRASANJIT Dtd. WRIT (Seat
32 145708/2025105.06.2025 15353 /5025 BERERA NO.  1h025-  |BRANCH-1 |No-4)
20
06-30
Order
33 145709/202505.06.2025 |"E(C)~ D K SAHU ESURT ptd. WRIT éifat
o 15160/2025 »5 [0999-  |BRANCH-6 |,
12-31
A COURT gijer (Seat
34 |45710/202505.06.2025 ) oo o0, |H K MOHANTA gg. 5000 gg;
12-31
S~ COURT giier (Seat
35 |45711/202505.06.2025 |/c o0’ 0 |P K MOHANTY gg. 096 gg;
06-04
A COURT giier (Seat
36 145712/2025/05.06.2025 g5, 54,5 [B.K. SWAIN gg. 2025 gg;
08-04
— COURT gijer (Seat
37 |45713/202505.06.2025 | o~ . |H K MOHANTA gg. 095 gg;
06-19
RSA- COURT |Order SECOND (Seat
38 |45714/202505.06.2025 [ ,207 . M R BARIK Nl by ApPEAL  |Nooo)




25 9999-
12-31
B (C) GYANENDRA COURT giier gii;CH (Seat
39 |45715/2025/05.06.2025 15510/2025 g;i?ERA gg. 2025 (DIVISION T;a)
06-04 BENCH-3)
Order
COURT
WP (C) - s R Dtd. WRIT (Seat
40 145716/2025105.06.2025 |1 o906 /5025 [pATTANATK NO.  1h025-  |BRANCH-2 |No-6)
25
06-04
Order
COURT
WP (C) - BIKRAM Dtd. WRIT (Seat
41 |45717/2025105.06.2025 |1 59065025 [REHERA NO. 1o025-  |BRANCH-2 |No-6)
25
06-04
WP (C) - COURT gijer WRIT (Seat
42 |45718/2025/05.06.2025 |/c o5 o0, c [DILLIP SAMAL gg. 9999-  |BRancH-8 gg;
12-31
Order
COURT
WP (C) - Dtd. WRIT (Seat
43 |45719/202505.06.2025 | ;. o)" o |P K PATRA NO. )%t |mmancH-2 Neoq)
25
06-04
Order
COURT
WP (C) - S R Dtd. (Seat
44 ]45720/202505.06.2025  |/c oc’oooc | oymr e NO. ool Noo7)
25
06-04
Order
COURT
WP (C) - Dtd. WRIT (Seat
45 |45721/2025/05.06.2025 |Jc 50", A CR DAS NO. oot lhRancH-2 |Newd)
25
06-04
Order
COURT (Seat
WP (C) - RATIKANTA Dtd. WRIT ©
46 |45722/2025(05.06.2025 |1 0000 o NO.  loooo-  lmmancH-g NO
25 25)
12-31
B (C) COURT giier (Seat
47 145723/2025/05.06.2025 15627/2025 A CR DAS gg. 2025- gg;
06-04
Order
COURT (Seat
WP (C) - ADHIKARI L R Dtd. N
48 145724/20251(05.06.2025 15630/2025 |DAS gg. 2025- gg)
06-04
Order WRIT
COURT (Seat
WP (C) - ADHIKARI L R Dtd. BRANCH -
49 145725/2025105.06.2025 |1 5650/2025 pas ot |2025-  |(DIVISION T§4)
06-04 BENCH-2)
Order
COURT (Seat
WP (C) - S.R. Dtd. WRIT ©
50 145726/2025105.06.2025 15,05 /5025 [pATTNATK NO.  1o025-  |BrANCH-5 N©°
25 47)
06-04
Order
COURT (Seat
WP (C) - ADHIKARI L R Dtd. WRIT -
51 1|45727/2025/05.06.2025 15625/2025 |DAS NO. 2025 BRANCH-3 No
25 12)
06-04
52 [45728/2025(05.06.2025 WP (C)- ADHIKARI L R|[C. |COURT |order  |[WRIT |(Seat




15633/2025 |DAS NO. |Dtd. BRANCH-4 |No-
25 2025- 17)
06-04
Order
COURT
WP (C) - ADHIKARI L R Dtd. WRIT (Seat
53 |45729/202505.06.2025 | o0r 0o (e C NO. [ 05i_  |mRANCH-1 INoo1)
25
06-04
Order
COURT
WP (C) - BHOJARAJ Dtd. (Seat
54 |45730/202505.06.2025 | /o000 oo lcon C. gg. 09 Noot)
06-04
Order
COURT
WP (C) - ADHIKARI L R Dtd. (Seat
55 |45731/202505.06.2025 [ 20000 C gg. 09 Noot)
06-04
COURT (Seat
WP (C) - WRIT "
56 |45732/202505.06.2025 |/ o) 0, M. BARAL C. NO. eancH-3 NO
25 12)
Order
COURT (Seat
WP (C) - SIBA PRASAD Dtd. WRIT _
57 |45733/202505.06.2025 |/ o0 o0 font o C. NO.  LoCi lapanches NO
25 25)
06-04
Order
COURT
WP (C) - Dtd. WRIT (Seat
58 |45734/202505.06.2025 |/, 10 |P.K.MOHANTY [C. NO. [ oi-  |BRANCH-1 Noo2)
25
06-03
Order
COURT
WP (C) - Dtd. WRIT (Seat
59 |45735/2025(05.06.2025 |7 7o o [P K MISHRA [C. NO.  [)05i_  |BRANCH-1 MNoo1)
25
05-30
Order
60 145736/2025(05.06.2025 |"E{C)= M NAYAK c EgURT btd. WRIT ésfat
Vo 15705/2025 : * 12025-  |BRANCH-8 |.°
25 29)
06-18
B (C) COURT giier (Seat
61 |45737/2025/05.06.2025 |7, 571 o oM ROUT C. gg. o2 gg;
06-04
Order
COURT (Seat
WP (C) - BALARAM Dtd. WRIT _
62 |45738/2025|05.06.2025 [0 iT o[ C. NO.  LoSi lamamches NO
25 47)
06-04
court [OFder (Seat
63 145739/2025(05.06.2025 |"E(C)=- M K NAYAK  |C No. Ptd- WRIT No-
U 14956/2025 : : 2025- BRANCH-4
25 38)
06-04
S~ COURT gijer (Seat
64 145740/2025/05.06.2025 | o 5455 [P K MALLICK (C. gg. 2025 gg;
06-04
WP (C) - COURT giier WRIT (Seat
65 |45741/2025|05.06.2025 |7, -0 .|B K BEHERA |C. NO. ool leaneneg [No-
25 43)
06-03
66 45742/2025/05.06.2025  |[CMP- D BARIK C. (COURT |Order |(Seat




819/2025 NO. |Dtd. No-
25 2025- 43)
06-03
Order
COURT
RSA- Dtd. SECOND (Seat
67 |45743/2025/05.06.2025 [}/, 0.. |R K BARIK NO.  |ooos . |nppmaL Noes)
25
12-31
courr [OFder (Seat
68 145744/2025(05.06.2025 |"E(C)= P K MOHANTY No. |PEd- WRIT No-
I 15191/2025 : 2025- BRANCH-5
25 47)
06-03
WP (C) - COURT giger giiECH (Seat
69 |45745/2025|05.06.2025 15468/2025 F K MALLICK gg. 2025 (DIVISION TS;)
06-04  |BENCH-1)
courr [0rder (Seat
70 |45746/2025 05.06.2025 |"E(C)~ P K MOHANTY NO btd. WRIT No-
o 15189/2025 * 12025-  |BRANCH-7
25 44)
06-03
B (C) COURT giger (Seat
71 |45747/202505.06.2025 |/c,c,7 0, [P K MALLICK gg. 02— ZZ;
06-04
Order
COURT
WP (C) - NIRANJAN Dtd. WRIT (Seat
72 145748/2025105.06.2025  |150682025 [RoUT NO.  1o025-  |BRANCH-1 |No-1)
25
06-04
Order
COURT
WP (C) - NTRANJAN Dtd. (Seat
73 |45749/2025(05.06.2025 |1 oot ot NO. ool Noot)
25
06-04
Order
COURT
RPFAM- SOVENSWAR Dtd. (Seat
74 |45750/2025(05.06.2025 | oL Ll gg. 5995 Noo1)
12-31
Order
COURT
TRP (C) - Dtd. (Seat
75 |45751/2025(05.06.2025 | 0 50 |H K MOHANTA gg. 5995 Noo1)
12-31
Order
COURT
WP (C) — Dtd. (Seat
76 |45752/202505.06.2025 33287/2024 |5 K BEHERA gg. 2025 No-1)
06-04
courr [Order (Seat
77 |45753/2025(05.06.2025 £ C)- P K MALLICK vo. [Ptd.  [WRIT No-
o 15534/2025 * |2025-  |BRANCH-6
25 25)
06-04
Order WRIT
COURT (Seat
WP (C) - BIKRAM Dtd. BRANCH ©
78 |45754/2025105.06.2025 1155965025 BEHERA gg' 2025- | (DIVISION TSB)
06-03  |BENCH-1)
S~ COURT giier (Seat
79 |45755/2025|05.06.2025 15536/2025 |F K MALLICK gg. 2025 ng)

06-04




Order

COURT (Seat
WP (C) - Dtd. WRIT
80 |45756/2025/05.06.2025 |1c,co”, . [KIRTAN DANG NO.  LoSe  lamancheg |NO
25 25)
06-03
B (C) - BHABANT COURT giger WRIT (Seat
81 |45757/202505.06.2025 SANKAR NO. ' No-
15015/2025 |70 »5 [2025-  |BRANCH-8 | 0
06-03
S~ COURT giier (Seat
82 45758/2025/05.06.2025 |/ co” 0 R K MALLICK gg. 09 gg;
06-04
WP (C) - COURT giger WRIT (Seat
83 |45759/2025/05.06.2025 1o <)" 0 |SUBAS SAMAL NO.  Looe_  |mmanches [NO-
25 45)
06-04
S~ COURT giier (Seat
84 |45760/2025/05.06.2025 |1, 0" N K ROUT gg. 09 zg;
06-04
WP (C) - COURT giier (Seat
85 45761/2025/05.06.2025 T f0” o0 . [P K MALLICK gg. 09— zg;
06-04
WP (C) - COURT giger WRIT (Seat
86 |45762/2025/05.06.2025 [T .0 . |SARAT DASH NO.  |Joos.  lmmancH-g NOT
25 29)
06-04
WP (C) - COURT gijer (Seat
87 |45763/2025/05.06.2025 |/ Zo° N K ROUT gg. 095 23;
06-04
WP (C) - COURT giger WRIT (Seat
88 |45764/2025/05.06.2025 |1, . [KIRTAN DANG NO.  |Joos. lmmancHog NO
25 29)
06-04
WP (C) - COURT gijer (Seat
89 |45765/2025/05.06.2025 |1 ol . K DANGA gg. 095 gg;
06-03
S~ COURT giier (Seat
90 |45766/2025/05.06.2025 |1, o2 N K ROUT gg. 09 gg;
06-04
WP (C) - COURT gijer WRIT (Seat
91 |45767/202505.06.2025 15177/2025 B BEHERA NO. 2025 BRANCH-¢ |NO=
25 25)
06-04
WP (C) - COURT giier WRIT (Seat
92 |45768/2025|05.06.2025 I, So" o [KIRTAN DANG NO.  Looe_  lmmamche7 NO-
25 44)
06-03
COURT |Order (Seat
WP (C) - PRITAM KUMAR
93 [45769/2025(05.06.2025 NO. Dtd. No-
15355/2025 MOHANTY 5 2025- 44)




06-03

S~ COURT giger (Seat
94 |45770/202505.06.2025 | . 270 (R SAHOO gg. 095 SZ;
06-04
Order
COURT (Seat
WP (C) - PRITAM KUMAR Dtd. ©
95 45771/2025(05.06.2025  |1c3ce nooe huduanTy gg. 095 SZ)
06-03
Order
96 145772/2025(05.06.2025 |"ELC)= R K BARIK ESURT ptd. WRIT éifat
T 15263/2025 : 2025- BRANCH-4
25 38)
06-04
B (C) COURT giger (Seat
97 |45773/202505.06.2025 |; 55070, [P K MALLICK gg. 095 gg;
06-04
P (C) - SARAT COURT giier WRIT (Seat
98 |45774/202505.06.2025 | . =)0, CHANDRA NO.  |oos_  |mmancH-g NO-
MEKAP 25 36)
06-04
B (C) COURT giier (Seat
99 |45775/202505.06.2025 |j 5 0,0, A K BEHERA gg. 095 22;
06-04
S~ COURT giger (Seat
100 |45776/2025 (05.06.2025 | )¢ ) o0, (GANESH SAHOO gg. 095 22;
06-04
WP (C) - COURT gijer (Seat
101 [45777/2025 (05.06.2025 |; o500, (B SAMAL gg. 095 22;
06-03
S~ COURT giier (Seat
102 [45778/202505.06.2025 |1 o 0, [RANJIT SAMAL gg. 025 22;
06-04
Order
103 [45779/2025 05.06.2025 |"E{C)~ R.SAMAL ESURT btd. WRIT éiﬁat
o 15708/2025 [ o5 (9999~ |BRANCH-8 |,C0
12-31
Order
COURT (Seat
WP (C) - NRUSTINGH CH. Dtd.
104 [45780/2025 |05.06.2025 |1 080001 lon gg. 09 23)
06-04
WP (C) - COURT giier WRIT (Seat
105 145781/2025/05.06.2025 |0 0 50,5 [P-K.MALLICK NO. o ioe_ BRANCH-5 |NO~
25 47)
06-04
WP (C) - COURT giier WRIT (Seat
106 [45782/2025 |05.06.2025 |}, ¢ o0, [KIRTAN DANG NO.  |Jooe.  lmmancHoa NO-
25 38)
06-03
WP (C) - COURT |Order WRIT (Seat
107 |45784/2025(05.06.2025  |/coo0 oo, |P.K.MALLICK Nl by RANCH-8 o




25 2025- 39)
06-04
Order
COURT (Seat
WP (C) - MRUTYUNJAYA Dtd. ©
108 |45785/2025|05.06.2025 |10 22" oo S s C. NO. o o5s_ No
25 39)
06-04
Order
COURT
WP (C) - Dtd. WRIT (Seat
109 |45786/202505.06.2025 15467/2025 F K MALLICK C. NO. 2025 BRANCH-1 No-2)
25
06-04
WP (C) - COURT giier giiECH (Seat
110 |45787/2025|05.06.2025 [T- 2 ) o [P.K.MALLICK C. gg. 09 (DTVISTON Tgé)
06-04  |BENCH-1)
WP (C) - COURT gijer WRIT (Seat
111 |45788/2025/05.06.2025 |Tc,c3” . |P K MALLICK [C. NO. ool eanenes [NO-
25 38)
06-04
Order
COURT
WP (C) - Dtd. WRIT (Seat
112 |45789/202505.06.2025 /. oc0” 0 |P.K.MALLICK [C. NO. [ 05i_  |mRANCH-7 INo-s)
25
06-04
WP (C) - COURT gijer WRIT (Seat
113 [45790/202505.06.2025 |/ 0" . [P.K.MALLICK [C. NO.  loooi o |amanch-g [NOT
25 29)
06-04
Order
COURT
WP (C) - Dtd. WRIT (Seat
114 |45791/2025|05.06.2025 [T, 71 0 o |P K MALLICK C. NO.  [)05i_  |BRANCH-1 INoo2)
25
06-04
WP (C) - COURT gi:er WRIT (Seat
115 |45792/2025(05.06.2025 |1 0" o [P K PATRA C. NO.  Loooi o lamanche7 [NOT
25 44)
06-04
B (C) COURT giier (Seat
116 |45793/2025|05.06.2025 [Jc oo )0 o [P.K.MALLICK |C. gg. o2 SZ;
06-04
WP (C) - COURT gijer WRIT (Seat
117 |45794/202505.06.2025 15650/2025 N K ROUT C. NO. 2025 BRANCH-¢ |NO=
25 36)
06-04
S~ COURT giier (Seat
118 |45795/2025|05.06.2025 [T- o [P.K.MALLICK |C. gg. 09 22;
06-04
Order
COURT (Seat
WP (C) - HRUDANANDA Dtd. WRIT ©
119 145796/2025105.06.2025 115,67 /5025 |MOHAPATRA NO.  1o025-  |BraNcH-4 O
25 38)
06-03
S~ COURT giier (Seat
120 |45797/2025|05.06.2025 [Tc ) o . |S K BEHERA C. gg. 09 gg;
06-04
1121 [45798/2025(05.06.2025 WP (C) - H K MOHANTA |C. |COURT |order  |[WRIT |(Seat




15660/2025 NO. Dtd. BRANCH-8 |No-
25 2025- 29)
06-04
WP (C) - COURT giger WRIT (Seat
122 145799/2025/05.06.2025 15662/2025 H K MOHANTA NO. 2025- BRANCH-6 No-
25 25)
06-04
Order
COURT
WP (C) - Dtd. WRIT (Seat
123 145800/2025|05.06.2025 15732/2025 |5 K BEHERA L BRANCH-1 |No-1)
25
06-04
Order
COURT
WP (C) - Dtd. (Seat
124 145801/2025|05.06.2025 15243/2025 P BISWAL gg. 9999 No-1)
12-31
Order
COURT
WP (C) - Dtd. (Seat
125 45802/202505.06.2025 | 1co.00 R K BARIK N0 Hoos- o)
06-04
Order
COURT (Seat
WP (C) - BHOJARAJ Dtd. WRIT ©
126 |45803/202505.06.2025 o020 oo fcro NO. oo lmmanch3 [NO
25 12)
12-31
S~ COURT giier (Seat
127 |45804/2025/05.06.2025 15747/2025 B PRADHAN gg. 5025- Tg;
06-04
Order
COURT (Seat
WP (C) - ARUN KUMAR Dtd. WRIT ©
128 145811/2025/05.06.2025 15686/2025 JATT NO. 2025- BRANCH-7 No
25 44)
06-04
Order
(Seat
CMP- COURT |Dtd.
129 (45812/2025/05.06.2025 839/2025 P. MUDULI NO. 8 |2025- SZ;
07-23
Order
(Seat
CMP- COURT |Dtd.
130 145813/2025/05.06.2025 825/2025 B. P. TANGA NO. 8 2025- SZ;
07-23
Order
WP (C) - PRASANNA COURT Dtd. (Seat
131 145814/2025105.06.2025 10/ /5055 KUMAR PATRA NO. 8 [2025- No=
44)
07-23
Order
WP (C) - JYOTT COURT |Dtd WRIT (Seat
132 145815/2025105.06.2025 |, 5505 /5025 PRAKASH KAR NO. 8 |2025-  |BRANCH-8 O~
29)
06-04
Order
WP (C) - COURT |Dtd. WRIT (Seat
133 |45816/2025(05.06.2025 |50 "0 |B. DAS No. 8 2025~ |bRANCH-1 |Nect)
06-04
Order (Seat
WP (C) - BB N COURT |Dtd. WRIT ©
134 145817/202505.06.2025 ) 4468/2025 [pwrveDI NO. 8 |2025-  |BRANCH-5 ﬁg)

06-04




Order

WP (C) - COURT |Dtd. WRIT (Seat
135 145818/2025/05.06.2025 15701/2025 B DAS C.O. NO. 8 12025- BRANCH-1 No-1)
06-04
WP (C) - COURT giger WRIT (Seat
136 145821/2025/05.06.2025 15705/2025 R. K. DEHURY C.O. NO. 2025- BRANCH-8 No-
25 29)
06-04
S~ COURT giier (Seat
137 145822/2025/05.06.2025 15621/2025 M BEHERA C.O. gg. 2025 g;;
06-03
WP (C) - COURT (Seat
138 145823/2025/05.06.2025 B BEHERA C.0. NO. No-
15696/2025
25 29)
Order
COURT (Seat
WP (C) - BIKRAM Dtd. WRIT ©
139 (45825/2025/05.06.2025 15584/2025 BEHERA C.O. NO. 2025 BRANCH-5 No
25 23)
06-04
WP (C) - COURT giier WRIT (Seat
140 |45826/2025/05.06.2025 |Tcoc” . [D.NAYAK c.o. NO.  Looi_ lmmanches [NO-
25 23)
06-04
Order
COURT (Seat
WP (C) - BINDU SAGAR Dtd. ©
141 |45827/2025/05.06.2025 15722/2025 |SWATN C.O. gg. 5025 gg)
06-04
Order  |WRIT
WP (C) - ASTIT KUMAR pDtd BRANCH (Seat
142 145687/2025/05.06.2025 15329/2025 OTTA GENERAL 2025- (DIVISION Ti;)
06-04 BENCH-2)
Order
WP (C) - MAHESWAR Dtd. WRIT (Seat
143 |45688/2025(05.06.2025 |poo2) - [T GENERAL e
16)
05-09
Order
ABLAPL- BADAL KUMAR Dtd (Seat
144 145689/2025/05.06.2025 6091/2025 |BEHERA GENERAL 2025- TZ;
05-30
Order
CRLMC- RABINDRANATH Dtd. CRIMINAL |(Seat
145 145690/2025/05.06.2025 | /)03 5015 |paRrTK GENERAL 2023 MTSC No-2)
04-19
Order
WP (C) - MAHESWAR Dtd WRIT (Seat
146 145691/2025/05.06.2025 15138/2025 JATT GENERAL 2025- BRANCH-6 No-
25)
06-04
Order
(Seat
WP (C) - Dtd. WRIT ©
147 |45692/202505.06.2025 |/ 0.0 [KABITA PATRA|GENERAL S09s-  |lmanchog NO
26)
06-04
Order
WP (C) - KISHORE Dtd WRIT (Seat
148 |45695/2025/05.06.2025 6293/2025 |KUMAR NATK GENERAL 2025- BRANCH-5 gg;

03-05




Order

(Seat
WP (C) - HAREKRUSHNA Dtd.
149 |45783/2025/05.06.2025 5025/2014 |DASH GENERAL 2014 gg)
03-13
CMAPL- DEVI PRASAD Entire (Seat
150 (45805/2025/05.06.2025 573/2008 DASH GENERAL Brief M.J.C No-3)
Order
BLAPL- HAREKRUSHNA Dtd. (Seat
151 |45819/202505.06.2025 12348/2024 |DASH GENERAL 2025 No-3)
04-07
Order
CRLMC- SAIPRIYA Dtd. (Seat
152 |45820/2025/05.06.2025 1483/2025 |SAMANTA GENERAL 2025 No-3)
05-16
Order
CRLMC- GYANA RANJAN Dtd. CRIMINAL |(Seat
153 145824/2025/05.06.2025 1728/2024 |DHAL GENERAL 2024- MISC No—6)
09-11
Order
MISC.
FAO- P K Dtd. (Seat
154 (45673/2025(05.06.2025 949/2018  PATTANAYAK GENERAL 2025— APPEAL No-2)
SEC.
05-02
Order
155 |45674/2025 05.06.2025 |-20~ A K PANDA GENERAL btd. iéigAL (Seat
o 517/2016 2025- SEC No-2)
03-21 :
Order
MISC.
MACA- Dtd. (Seat
156 (45675/2025/05.06.2025 287/2024 P K PARIDA |GENERAL 2025— 2E§EAL No-6)
05-15 :
Order
BLAPL- BARSHARANTI Dtd. (Seat
157 |45806/2025/05.06.2025 | "00 0 0oc |oaton GENERAL 2025 No—6)
05-30
Order
BLAPL- BARSHARANTI Dtd. (Seat
158 |45807/2025/05.06.2025 5402/2025 |SAHOO GENERAL 2025- No-6)
05-30
Order
WP (C) - MANOJ KUMAR Dtd. WRIT (Seat
159 |45808/202505.06.2025 15642/2025 |PANT GENERAL 5025- BRANCH-1 No-3)
06-04
Order
WP (C) - MANOJ KUMAR Dtd WRIT (Seat
160 (45809/2025/05.06.2025 14712/2025 PANT GENERAL 2025 BRANCH-2 No-
45)
06-04
CMP- gijer (Seat
161 (45810/2025(05.06.2025 123472024 B.D.BISWAL |GENERAL 2025 No-
05-07 42

NIC




